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a watch on the progress in lending to the of Directors of the banks may also bz

above mentioned sectors, the banks have expected to keep a watch on the progress
been advised to place before the com- on such lending. The banks are following
mittees information relating to such the advice given to them.

lending on a monthly basis. The Boards

ANNEXURE-—A

Statement showing particulars of loans advanced by all nationalised banks in the Union
Territory of Delhi to small-scale industries, trade etc., on the last Friday of June,
1970 (26-6-1970)

(amount in lakhs of Rupoes)

Category of borrowers No. of accounts Apggregate Aggregate
limit sanctioned balance
outstanding
(O] ) (3) [C5)
1. Industries (smali scalc) 1685 1486.86 874.28
2. Trade (Small traders) 2171 611.23 376.01
3. Road Transport operators 131 8.65 7.42

comprising Rickshawalas.
Tongawalas, Scooterwala, etc.

4. Doctors 44 8.40 6.93
5. Agriculturists 1132 201,25 138.40
6. Shoe Makers 16 031 0.27
TOTAL 5179 2316.70 1403.31
NOTE :— Thesc figures are provisional.
Survey of Mirzapiar District of U.P. for THE MINISTER OF STATE IN THE
National Resourc~s by Geologicai MINISTRY OF PRTROLEUM AND
s ¢ Indi CHEMICALS AND MINES AND
urvey of India METALS (SHRI NITIRAJ SINGH

CHAUDHARY) : (a) and (b). No such
1071. SHRI V.  NARASIMHA request has been received by the Govern-

RAO : ment from the town planners of Uttar
SHRI  G. VENKATA- Pradesh. The Geological Survey of India
SWAMY : is, however, carrying out investigations

in Mirzapur district, Uttar Pradesh.
Will the Minister of PETROLEUM
AND CHEMICALS AND MINES AND
METALS be plcased to state :

(a) whether the town planners of At AFAE a9 a8 ?NGET_R £
Uttar Pradesh have suggested to the =
Central Government to ask the Geological |
Survey of India to undertake an
extensive survey of the . e
national resources of Mirzapur district ]_072 ot wfeer qow : s
in the Rihand circle ; and aqr aftar famar @R ﬁl‘l"‘l’, Hqag

f P
(b) the reaction of Government in Hl:l U « A © T F
regard thereto ? 0 ¥ :





